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Notes of the degistry 	date 	Order of the Tribunal 

13.1.2003 	Heard Mr.A.M.Singh, learned 

counsel for the applicant. 

The O.A. is admitted. Issue 

notice to the parties. 

Fix it on 23.2.2004 for order 

I Menber 
bb 

23.2.2004 Present: The Hon'ble Shri Shanket  
Raju, Member (3). 

The flon'bje Shri K.V. 
prhladan, Member (A). 

i/iJo 	I 

Member(A) 	 Mernber(j) 
bb 

The O.A. is disposed of by 

I a speaking and reasoned order 

1 passed separately treating the 

O.A. as representation. 





CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 
-. 

• 	Original Application Nos.7, 8 & 9 of 2004. 

Date of Order : This, the 23rd Day of February, 2004. 

THE HON'BLESHRI SHRANKER RAJU, JUDICIAL MEMBER. 

THE }ON.'BLE SHRI K.V.PRAHLADAN, ADMINISTRATIVE MEMBER., 

• 	. O.A.7/2004: 

Shri Dilip Vitthalrao Nagpurkar 
aged 35 years 

• s/o Shri V.M.Nagpurkar 
by.  occupation a Veterinary Field Assistant 
of Assam Rifles, No.1 Dog Unit Assam Rifles 
Head :Quarters Arunachal & Assani Range 
resident of 214,.Chandan. Nagar, P.O: Januman Nagar 
Dist: Nagpur, Maharashtra. 	 . . . Applicant. 

• -Versus - 

The Union of India 
through the Secretary 
.to'thé Government of India 
• Ministry of Home Affairs. 

The Ministry of Finance 
through its Secretary 

• 	Government of India, New Delhi. 

The Director General of 
H 	 . • Assam Rifles, at Shiiiong-793001. 

4—The Deputy Inspector General of Assam Rifles 
Arunachal and Assam Range 
Assam Rifles. 	 . . . 	 . . . . Respondents. 

O.A.8/2004: 

Smt.Hi jam Medhabari Meitei 
W/o L.Loken Singh 
Veterinar.y Field Assistant of Assam Rifles 
resident of Yaiskul Chingakharn Leirak 

• 	P.0: & PS: Imphal (West) 
Imphal. West District, Mànipur. 	 . . . Applicant. 

- Versus - 

1.rT1e Union of India 
throgh tis Secretary to. the 
GOvernment of India 
Ministry of Home Affairs. 

2.:The Ministry of Finance 
through its Secretary 
Government of India 
New Delhi. 	. 	 . 

3;The Director General 
Directorate of Assam Rifles 
• Shilloñg-793001. 	. 

•4.The Cofrunandant,.2lst Assam.Rifles. 	. . . Respondents. 

• 	• 	:.H 	
• 	 C0ntd./2 
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/ 
O.A.9/2004. 	 - 

Shri Nakhedei Aring 
Sb Nakhedej Hongai 
Veterinary Field Assistant of Assam Rifles 
Posted at 13th Assam Rifles 

?.Resident of View Land, Ukhrul 
P.O: tikh.rul, Dist: Ukhrul, Manipur. Applicant. 

-- 
r 

Versus 

The Union of India 
through the Secretary to the 
Government of India 
Ministry of Home Affairs. 

The Ministry of Finance 
through its Secretary 
Government of India 
New Delhi. 

The Director General 
• 	 Directorate of Assam Rifles 

Shillong - 793 001. 

TheCommandant, 13th Assam Rifles 
C/C 99 APO 	 Respondents. 

Advocates Mr.A.M.Singh, A.S.Singh & Th.R.Singh for the 
applicants in all three 0.A.s. 

M A.Deb Roy, Sr.C.G.S.C. for the respondents in 0.A.7 of 
2064 and Mr..C.,Pathak, Addl.C.G.S.C. for the respondents in 
O.A. Nos. 8 &. 9 of 2004. 

C) P fl F P 

SHANKER RAJU, MEMBER(J): 

As the question of facts and law involved in these 

three O.A. are identical, these are disposed of by this 

common order. 

The 	applicants, 	who 	are 	Veterinary 	Field 

Assistants, have sought upgradatiori of pay scale of 

Rs..4,500-7,000/- in parity with Compounder (BSF) or at least 

to Rs.4,000-6,000/- 	in parity with 	those 	of 	other 

paraveterinarians w.e.f. 1.1.1996.. 

As transpired, from the pleadings that the Assam 

Rifles by an order dated 24.4.2001 on implementation of 

upgrated pay to the Veterinary Field T.ssistants from 

1.1.1996, sought approval of the Ministry of Home Affairs, 

which is yet to be accorded to them. In 0.A.No.65 of 2002 in 

S.M.Singh vs. Union of India & Others disposed on 11.12.2002 

directions were given to take steps to implement the 

Contd./3 



undertaking. The applicants in alL :the three O.A.s are 

covered by the aforesaid decision passed by this Bench. 

.None appears for the applicants. We have heard 

M;:beb Roy, leàtned Si.C.G.S.c. for the respohdênts in 

0.A.No.7 Of 2004 and Mr.B.C.Pathak, learned Addl.C.G.S.C. 

for the respondents in O.A.Nos.8 and 9 of 2004. 

4. 	The post of Veterinary Fi.eld 1\ssistant in P.ssam 

Rifles is. also a technical post with minimum qualification 

of metric with diploma. It is also not in dispute that on 

the recent decison of DGAR it is admitted that the pay scale 

of other equivalent grade with the VFA/AR have been revised 

to Rs.4,000-6,000/-. The applicants being equal in all 

respects cannot be discriminated in the matter. However, as 

even the Ministry of Home Affairs is in the seize of matter 

and have not taken a final decision, having regard to an 

order passed in O.?A.s.269/2003 & Others in c.S.Singh and 

Others vs. Union of India & Others disposed on 21.1.2004 by 

this Bench wherein directions were issued to the applicants 

to move fresh comprehensive representations and the 

respondents to dispose of the same by taking into 

• consideration and observations made by the Tribunal in 

O.A.65/2002, these O.A.s are disposed of with a direction to 

the respondents to treat the present O.A.s as 

representations of the applicants and the same may be 

disposed of specially by respondent No.1 and a final 

decision may be taken within two months from the date of 

receipt of the copy of this Order in so far as the 

• upgradation of the applicants are concerned. With due regard 

tbte observations made in O.A.65 of 2002 the O.A.s are 

disposed of accordingly. No order as to costs. 

Copy of the order be kept in each file. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATIBENCH I CL 

ORItINALAP 1PAThNA 0 (W 

Smt. Hijam Medhabati MelteL 

Mollcant. 
- Versus 

The Union of India and others. 

Resoonclents 

(

INDEX 

Si. Nomenclature Brief descdlon of documents Page 
No. of documents  From To 
(1) (2)  
1. Application .AppliôationfiledbytheApplicant 1-15 
2 Affidavit Affidavit of the Applunt 16-17 
3. ANNEXURE A/I Certificate for passing H.S.L.C. 
4 ANNEXURE N2 Certificate for passlngP U (Sc) 

 ANNEXURE A/3 Certificate for passg Bachelor of 
, 

Veterinary 	Science 	& 	Animal 26 
Husbandry. 

 ANNEXURE N4 Certificate 	for 	pásslflg 	Master 	in OF

___ 

Veterinary Science. 
 ANNEXURE-A15 Joining Report dated i3/1993.  
 ANNEXURE A16 Relevant page showing Pay scaió of 

the veterinary staffs of ft Central 1 
CMI Service (Revised Pay) Rules, 

• _______________ 1997 First Schedule of Part W 
 ANNEXURE A/i. Relevant portiOn of SectIon 56 of India 

• ________________ Veterinary Council Act, 1984.  
 ANNEXURE P18 Relevant portion containing the, pay 

scale of Compounder, Central Forest 
Service  

11 ANNEXUREAJ9 LeUerofbGAidatedi5/09/1998. o4 -3 
12 ANNEXURE A/jO Letter of DGAR datedI-J'' r- 3  ANNEXURE Nil Chart duties. B 

 ANNEXURE N12 Relevant page containing AppOndb4l 
_____________ of the hand Book of ICAR.  

 ANNEXURE A/13 Order of the Hon'ble CAT dated 
11/12/2002 passed In O.A. No.65 of 

___  2002.  
 ANNEXLJRENI4 DeàislonoftheDG/R iflthematterof 

pay anomalies taken on 24104/2001.  

for use in Tribunars office. 

Date of filing 

Registration No. 

Signature ofthe Applicant 

f/1&)6.ea1i 
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IN TI 	ADN1TRTIVE TRIBUNAL 

GUWAHATI BENCH 

OrI2InasI Allcatkm No. 	of 2004 

G)7k ') 

C) 
() 
C) 

0 

Sint. Hijam Medhabati Mites, W/o.  

aged about 40 years, by oCcupation a Veterinary Field 

Assistant of Assam Rifles, now posting . A.R., a 

resident of Yaiskul P.O. & P.S. 

Imphal (West), Imphal West District, Manipun 

____ •PPLICAN 
-Versus- 

:1. TU Uaia dmugh W.Secrelary1otlte : 

Government of lnd1 Ministry of.Home Affairs. 

The Ministry of Finance through gts Secrótar, 

Government.of India, New Delhi. 

The Director General, Directorate. of A.ssam Rifles, 

at Shillong - 793001. 

The Commandant, 21*Assam  Rifles 

__ 4ESPONDNTS. 

Details of Anolicatlon :- 

1. 	Particulars 91 the order aalnst which the apnllcatkrn Is m*de : 

Against the inaction of the Respondents in im$ementing the Central 

Civil Services (RP) Rules, 1997 in the other words for non implementation of 

the Central Civil Services (Revised Pay) Veterinarians (VeterinarY Staffi) of 

the S.S.B. which has been nomenclalured as Senior VctcdflaiyFe1d 

Assistants (SVFA). 

2 
4'  
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1, 

1/ 

LimItation 

The subject matter of the present ca* is as regards .toimeuai 

treatment in irnplementing.thc CGS (Revised Pay). Rules, 197. It is a case of 

continuing cause of action 4vhich arises every month. Hence, the applicant 

begs to submit the application is very much within timaix ,  Limitation J)gjj4 

prescribed in Section 21 oldie Administrations Tribunal Act 

Factsofthecase:-   . 	 . 	 . 

(A) The present apphcaat is a bonafide citizen of India having pennanent 

residenceat Yaiskul, 	 P.O. & P.S. ImphaiWesi Imphal t 
West 1)istiicl Manipur. The present Applicant is an 6ducat64 Person.. 

possessing the following Degree and Master Degeó' - 

'She passcdUS.LC. Examination in 11w. year 1977.. 

ShepassedPrcUnivyExamina1ioninthe.year1981... 

She passed Bachelor of Vótóriiiary Sciege.aEd Animal 

Husbandry from BISRA Agricujiural Universit in the .yar 

1986, and 

She completed Master ..... Wginary Scieió(Vety. 

ParasltolOgy). in the year 1988. 
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Tme 	 C*CCS (1) H.8LC 

Examination, (ii) P.U0(Sc.) NO Bachelor.. of 

Veterinary Science & Animal Husbandry and 

(iv) Master in Veterinary Science are zclosed 

herewith and marked as Annexures-A/1, Ai2,.. 

A/3 and A14 respectively.  

(B) The Applicant faced the interview, and, his been áelected.fór, 

appointment to the post of Veterinar Field Assistant (WA for shorl) vide 

appointment letter of the : Directorstc. General of Assarn. ifies being 

No.15015/25-85/8 S-NumC/Med dated 17th  April,., 1993 in the scalt of 

Rs.975.25-1150-EB-304540/- per month and other allowances admissible 

under the mica. Accordingly, the present Applicant joined in the service by 

submitting Joining Report dated 10 May, 1993 to the. Cimmandanl, 21 

A.R. Zwalamkhi, Manipur. 

A tnic COpy øf the Joining Report dated 

13/045/1993 is enclosed hercwjth and narked 

as Annexurcs-A/5. 

C. 	The present post of the Applicant i.e. Veterin, Field 

Assistant(VFA) and other posts known as Animsi Husbandry Msistanl, 

Compounder, Dresser, •Stockman, Stock MsU. Vaccinator and Milk Recorder 

etc. They are categorised paraveterinarian posts. They provid auxiliary 

support in Veterinary and Animal Husbandry practice. 

The minimum required qualifcation of,  such post is Matriculation 

with Diploma or Certificate with experience of one or two years as the can 

may be. Secion30 of the Indian Veterinary Council Act s  1984 also provides. 

/4 



the minimum qualification and nature of works to'bó :dfl  by such posts. The 

relevant portion is hereby produced for easy reference. 

Sec. 30(b) 	PractIse Veterinary Medicine In a*y State:- 

Provided that the State Government may, grdór, peimit a poison 

holding a diploma or cettil cate of veterinary supervisor, stockman or s*ck 

assistant (by whatever name called) of any state or any veterinary hstitution 

in India to render under the supervision and direction of a registed 

Veterinary practitioner, minor veterinary services. 

Explanation :- "Minor veterinary services" means the rendering of 

4 	preliminary veterinary aid, like vaccination, castration 1  and d&ssing of 

wounds, and such other types of preliminary aid, like vaccination, castration 

and dressing of wounds, and such other types of prelirnlflaiy aid the ircatment, 

of such ailments as the State Goveniment may, be notification in the Official 

Gazette, specify in the behalf: 

Therefore, duties and nature øf works of all subposts are to dominor 

veterinary services which provides auxiliary support in Veterinary and 

Animal Husbandry Service, like vaccination, castration, dressing of wounds 

ortreatnientofailmentsete. Itmaynot outof PIacet9nienhionthatthe 

present Applicant is a Master in Veterinary Science though she is holding the 

post of VetelinaryFiled Assistant and at present she is discharghig all kztics 

of a Register Veterinary Practitioner. 

D. 	That, initially, the pay scale of the said group of post (i.c Veterinary 

staffs or Pam Veterinarian Post) were placed at the pay range from 950-

1500/- to 1200-2040/-. Bu1, now as per 5 Pay Commission Report; the 

Central Government revised the pay scale of the .satd Vcteinary staffs/or' 
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Paravetinarián p0tSUllYtQ 	áló 	l4X)-6O0Cf-p.•m. by 

naming the post such as StockinanlCompoundcr/Stock AssitiAnimal 

Husbandry Assit/Dresser etc. All the concerned Departments under Central 

service have implemented the said revision of pay, but, in the case pf the post 

of VFA of Assam Rifles, the Respondents failed to implement such revision 

of pay by taking the chance of nonmentionmg the nomenclature of V F A. in 

the Column of Veterinary staffs of the Central Civil Servicd (Revised Pay) 

Rules, 1997.. Instead of Implementing the Pay scale given in the Fiest 

Schedule of Part "B" of the said Civil Science(1P)Rules 1997 Le. 4000-100-

6000/- by taking analogy of the post or veterinary staffs as escribed in 

Section 30 of the Indian Veterinary Council Act 1984, whereit is clearly 

stated that whatever name may be called, but the DGAR implemented the 

C.G.S.(RP) Rules, 1997 in Schedule "A" Le. Rs.3200-4900. 

True copies of I  the rele.vant page showing pay 

scale of the veterinary staffs ofthe Central 

Civil Service (Revised Pay) Rules, 1997 Fiit 

Schedule of Part "A", relevant portion of 

Section 30 of Indian Veterinary Council Act, 

1984 are enclosed herewith and marked as 

Annexures-A/ and A17 respectively. 

It will not be out of place to mention here thatthepot.ofVetermnary ' 

Compounder attach to Central Forest Service was initially fixed at the pay 

scale of Rs.800-1150/- less than the pay scale of WA, Mum Rifles.. But 

with the new pay revision the pay scale of the said Vety. Compounder of 

Forest Service is revised to Rs.4000-6000/- 
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The Peitionerbegs. to submit ..  thattheCoflpounder ofBSF is also 

	

17%)0i 	
errevisef 

	

orkfCoipOw 	B.S.F. is only to maintain phannatical works undir 

supervision of a Register Veterinary Doctors. Whreas the nature of works 

of the Petitioner's post i e WA of Assam Rifles mclude all the fimctions and 

11 operation of Vety. and Animal Husbandiy works such as treat t minor 

veterinary works maintaining phannatical works Inspection of annn3l health, 

checking of meat supply to Troops, accompany with troops in field wo4cs 

without supervision of any Doctors/Register Veterinary Practitionet It is also 

begged to submit that there isno Post of DoctOrsin. ssam Rifles whereas. 

B.S.F. has having Register Veterinary Doctors/Practitioners. In. other words, 

the VeterinaryField Assistant of A.R.&e more woxkload nd responsible 

   

  

2 

 

  

than the Compounder of BSF; 

The Assam Rifles had submitted a propoai :io .Minlstz of Home 

Affairs to streamline the pay structure of WA Assam Rifks with 

Compounder'B.SFJITBP vide DGAR4etter No.AJPERS/5th payI98 dated 15 

September, 1998 and letter No.11.14015/5th  CPCJ98/A-II/C dated 

True copies of relevant portion containiiig the 

pay scale of Compounder, Central Forest 

Service and letter of DGAR dated 1510911998 

and are enclosed herewith and 

marked as Annexures-A/8, A/9 and A/10 

respectively. 
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Thaton.approach being made bythealicant,the Directorate, 

General Assam Rifles issued an official notification dated 15/09/1998 1984 

(at Annexure-A112) under heading of "Silent Feature of Pay Scale of Assam 

Rifles Personnel". It is stated at pars No.20 of the said notification that the 

Diectorate had taken up a case to upgrade the basic pay of WA to Rs.4000-

6000/- and further stated that Ministry of Home Affairs is in lined to such 

proposaL 

Th4asstatedabovethedutiesandnatureofworks.OfthCWAalid 

other posts like Stockman/Compounder/Stock Ass UAnimal Husbandry 

Asstt./Dresser  etc. are only minor veterinary service rendering preliminary 

veterinary aids like vaccination, castration, dressing of wound etc. Therefore, 

the nature of works or work allocation of all the veterinary staffs (or pan-

veterinarian post) are almost same in view of the Section 30(b) of the said 

Act. 1984. But in ground reality the WA in Assam Rifles are more ordous 

and than the other veterinary staffs of other Departments. 

Charter of duties of WA, Msam Rifles :- 

APPX 

(Ref to DGAR letter No.1.14015/C-

Duty/VFA/Med-4 dated 0 Aug., 99 

CHARTER OF DUTIES OF VETERINARY FIELD 

ASSISTANT : ASSAM RJFLES 
.4 	

1. 	Charter of duties of Field Assistant are as under :- 

(a) Regular medical inspection to be conducted, to ensure fitness of: 

Animals, the Veterinary Field Assistant and proper record of such 

inspections be maintained. 

h 
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Regular medical examination and treatment of:sick Animals held 

• 	at Battalion. 

Regular medical examination of Animals available in Dairy farm, 

Poulhy fann and Piggery farm etc. in the Battalion. 

Veterinary Field Assistant- always accompany the Animal 

Iransport when they cany lead from one place to another. 

Examination of MOH (Meat of Hoof) and inspection of dressed 

meat issued to the tmops. 

Veterinary Field Ass stant ensures that eggs supplied by 

contractor dare fresh, of good average size and weight of 12 eggs 

is not be less than 500 gins. Individual egg weighing less than 40 

gins is not be accepted. 

Veterinary Field Assistant also ensures that Poultry live is healthy 

and wall nourished. 

A true copy of chart of duties is enclosed 

i 
	 herewith and marked as Annexure-A/1,1. 

0, 	The SerAce of the WA in Assani Rifles with one year certificate 

course on Diploma in the Veterinary Science is also a Technical Pos1 In the 

Hand Book of Indian Council of Agricultural Research (ICAR) it is cleEly 

pointed out that Field Assistant in Veterinary is also a Technical post vide 

Appendix-fl of the said.Hand Book of ICAR. 

True copy of the relevant page containing 

Appendix-fl of the Hand Book of ICAR is 

enclosed herewith and marked as Annexiwe-

A/12. 

c 



9. 

It may also be rkvanttomCn$o' thPaitB:ofCCS(Rp)Ru1cs 

1997 and the same is reproduced hereunder :- 

"XXII OTIIER TECHNICIANS" 

(a) Post requiring matriculation with some ezpedent as 

minimum qualification for direct recruitment Rs.4000,100-6000/-" 

H. 	That one similarly situated with the present Pelitioner,. Slui S. 

Manirnacha Singh WA of Assam Rifles filed a writ-petition being No.798 of 

1999 with a prayer to include WA of Assarn Rifles in the category of 

"OTHER ThCHNICIANS" 

L 	That, during the pendency of the aforesaid W.P.(C) No.798 of 1999, 

the DGAR, Shillong again reconsidered the matter of the pay scale of WA 

and notified another office decision under the heading of "Progress of 

Anomalies Cases" and in that at para No.7 it is stated that in 5 CPC of the 

post of WA and equivalent grade in other organisation has been revised by a 

• single scale of Rs.4000-6000/-. A case has been taken up with MHA to 

accord approval for implementation of revised scale to the post of WA in 

A.R. Case is under progress. From this it is crystal clear that the DGAR also 

admitted that the other equivalent post/grade of other organisation or 

department have benefited with the said revision of pay of R&4000-6000/-

and that DGAR is also willing to implement such revision of pay in case of 

WA, AR. But the Applicant cannot undemtand as to why the DGAR stiU 

remain silent, it may be the intention to wait the decision of a competent 

court or tribunal as the Applicant already started filing a writ-petition before 

this present application (case) before this Hon'ble TribunaL 

VI,  



 

10 	- 

In pumuaflce of the OrdcroftheHofl'ble Gauhali High Court dated 

3111212001 passed in W.P.(C)No.798 of 1999, an Original Applicatiàn being 

No.O.A. No.65 of 2002 was filed before the Hon'ble Ceniral Administl2tive 

Tribunal, Guwahati Bench and the same was disposed of on31/12/2002 with 

the following direction 

"We have heard Mr. A. M. Sing!,, learned counsel for the Applicant 

and also Mr. A.K Choudhwy,, learned., AddL C.G.W. for the 

respondents at lengtk Considering the facts 'and circumstances we 

are of the opinion that the matter requires no further adjudication 

from our end. The Government has taken a decision in principle and 

in view of the pendency of the Court proceeding the authonity did not 

take any step for Implementation of the matter. In view f the clear. 

statement made by the respondents we dispose of thisapplicatlon with 

a direction on the respondents to implement the undertaking as 

expeditiously as possible, preferably within a period of three months 

from the date of receipt of this order. 

The application thus stands disposed oj There shall, 

however, be no order as to costs." 

It is also pertinent to mention that the direction of the Hon'bie CAT 

does not confine to the Applicant of O.A. No.65 of 2002 only, in fact, it 

extends to all the VFAs of Assam Rifles. 

True copies of the order of the CAT dated 

11/1212002 passed in O.A. No65 of 2002 and 

DGAR in the matter of pay anomaliCs taken on. 

24/04/2001 are also enclosed herewith and 

w 

2 
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5. 	Grounds for relief with IeQal DFOVISiOn :- 

(a) The Vóterinaiy establishment in any organisatiosi or Directorate or 

Institute, there exist a certain post or, posts hich nonnaliy nomenclature as 

WA or stockman or Animal Husbandry or Veteiinaiy Compounder or 

Vaccinator or Dresser or Field Assistant (Whatever name may be called). 

Their man work is to render minor veterinary service like vaccination, 

castration, dressing of wounds treatment of animaL So watts of every such 

post (wlüch is termed as paraveteiinarian post) either of the Directorate, of 

Assam Rifles or B.S.F. or other Organisation are to be treated as, same in 

view of the Section 30 (b) of the Indian Veterinary Council Act, 1984 And 

moreso the minimum qualification of such post is matriculation with•diploma 

or certificate or experience as indicated in the said Section 30(b) of the said 

Act. 1984 ; so also as discussed in para No.55.284 of the 56  Central Pay 

Commission by taking these different nomenclalured of post, into onq giound 

as paraveterinarian post, the pay scale was recommended toreviab equally to 

Rs.4000-6000/- so that there may not arise any question of pay anomaly. The 

Central Govt. also accepted and approved the recommendation and revised 

the pay scale of such post to Rs.40006000/- by reflecting under the heading 

"XX1V-Veterinary Staffs"(c) of the CCS(RP) Rules, 1997 But the 

Directorate of Assam Rifles failed to implement the samewitbout ay cogent 

reason and denied the right of the applicant to enjoy the said revised pay 

scale. 

(b) The Pay Commission also discussed about other posts of 

Technicians for which minimum educational qualification is only 
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matriculafibn with some-qxperien.  cc and  ge6ommendgd .to  revise the pay scale 

to Rs.4000-60001- equally to thos.olparavetezinarians posl and thesame is 

approved by the Central Government and included in the CCS(RP) Ruics, 

1997 and reflected in part B of column No."XXU-OThER ThCHNICIANS" 

for convenient the same is reproduced herein: 

The present Applicant also similarly situated with the Petiti*ier of 

O.A. No.65 of 2002. 

VFA of Assam Rifles is also a technical post and the minimum 

qualification is matriculation with cbpk*na.or certificate (vide A18 and 

Section 30(b) of the Indian Veterinary Council Act, .19K4). .Loolng 

in this angle too, the  pay scale of VFA/AR.is sought to havC revised 

to Rs.4000-6000/- 

That on the recent decision of DOAR (vide Aflnexure-A/18) it Is 

clearly stated and admitted that the pay scale of other equivalent 

post/grade with the WA/AR have already been revised to Rs.4000 

6000/-. So, it can be concluded that the DGAR had already expressed 

their willingness to revise the said pay scale of WA equally with 

other counterparts. 

That the WA/AR and its counteiparts (or equivalent poets) in 
different organisation or Directorate or Institute are all same and 

equal either in the nature of works or in looking to the minimum 

educational qualification. So, the principle of equal pay for equal 

works is applicable in the present case as enumerated in Article 

of the Constitution of India. 
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6.. 	. 

The Applicant declares that there is no remedy available to her or 

provided, under the relevant Service Rules àxceptby way of le present 

application. 	 ,.. 

7 	Matter not previously filed or pendmg with any other Court 

8. 	Reliefs sought: 	. 

(i) Respondents be directed to upgrade thepayicalo of VFA (Assam

p.  
Rifles) to Rs.4500-7000/- in py with Compounder (BSF) orat 

least to Rs.4000-60001- in parity with those of other . 

paraveterinarians w.ei 01/01/1996; 

to direct the Respondent to consider'forchajg the 

nomenclature of the present Petitioner's post cf V}S either to 

Veterinary Assistant or Assistant Veterinarian 

Husbandry Asstt. orConipounder. 

9. 	In the Interim :- 

Any appropriate interim order be passed in the interest of justice. 

Pendency may not be a bar to extend the benefit of order of the 

Hon'ble CAT dated 31/12/2002 passed in O.A. No.65 of 2002. 

DatedfInmha, 

The. fT'"-, 2004., 

By  

Advocate. 

Signature.oftbe Applicait.. 

LQ1A-Pt 
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The application is being submitted by hand through thz Applicant's 

duly appointed counseL 

Particulars of Postal Orders flied in respect of the application 

fee :- 

List of enclosures: 

Application in triplicate. 

Affidavit 
, 43 ) 

Postal Order No. ) 14 39 	clateti 	/ o 
in favour of the  payee,  the Registrar, CAT, GuWahail Btancl 

Guwabati 

5 extra copies of the; application for5 Respondenta. 

Index inForm-i. 

Receipt Slip. 

Vakalatnania. 
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• H 	 VERIFICATION 

ft 

	 I, HijamMedhabatiMeitci, WIo 	.cbl'. - kged about 40 

years, by occupation a Veterinazy Field Msiatant of Assam Ri&s, now 

posting at A.R., a resident of Yaiskul .C) ..tLeiralc P.O. & P.S. 

Imphal (West), Jmphal West Disfricl, Manipur, do hereby verify that the 

contents of paragraph Nos.1,4 & 9 are true to personal IMowledgc and 

contentsofParallo.2and3arebelievetobetrueontheIegaladviceandthe 

contents of the para No.5,47 and S are hue and corvect excepting those leg! 

points and those legal points are based on the infonnation of my counsel 

which I also terify believe to be true1 
1 

Dated/Imphal, 

The /i 	2003.  

By:- 
, 

Advocate 

To 

The Registrar, 

Ceniral Administrative Tribunal, 

Guwahati Bench, Guwahati 
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IN THE CENTRAL ADMINIS1RATIVETRIBUNAL 

(]UWAHATI BENCH•• 

ORIGINAL APPLICATION NO. 	OF )Of. 

Smt. Hijam Medhabati Meitei. 

Apoftçaut. 

-Versus- 

The Union of India and others, 

Resnondents. 

AFFIDAVIT 

1, Hljam Medhabati Meitei, W/o M 	gcd about 

40 years, by occupation a Veterinary Field Assistant of Assarn Rifles, now 

posting at A.R., a resident of Yaiskul !iL k14eirak, P0. & P.S. 

Imphal (West) hnphal West District Manipur, do hereby solemnly affimi 

and state as follows :- 

I. 	Thai, I am the Applicant in I the accompanying application I have 

gone through the contents of the present application and as such I am well 

conversant with the facts and circumstances of the cat. I am presiting this 

affidavit in support of the statements made in the said applicatlozL These are 

true to my knowledge. 

2. 	That, the statements made in the foregoing paragraph Nos.i, 4 and9 

are within my personal knowledge; and contents of Pars Nzs.2 and 3 are 

believe to be true on the legal advice and the conients.of the Pars Nos; 6 7 

I 
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' I.  

• 	 : 

To 

• 	 S 

1. 

The Commandant, 
21, Assam Rifles, 
C/099AP0 

) Zwa].amukhi, t4anipur, 

Sb : 	Joining aeport. 

With reference to order No. II.14015/25'.85/3.. 
Nurse/Med. dated 27th April, 1993 of Directorate 
General Assam Rifles,, Shillomg appointing me as VFA 
in your office, I have the honoiw to report that I 
have joined for duty as VbA, to-'day, te t4ay/93 
(Eorenoon). 

I am enclosing hex 4 ewi-th (a) Original t4edical 
Witness Certificates, (b) Educational and Age ?roof 
Certificates and (c) Character Certfioates(Origin'1) 
for your kind perusal and necessary a et ion. 

Yours faithfully, 
Dat ecu Imphal 

The 	j.S. ay/93. 
( H. Medhabati 	Neitei ) 

C/O L. Loken Singh, Yalskul 
Chirigakhagn 	.etrak, Impia1. 

S 	 - 	 S 	•• 	S 	 • 	 • 

- 	 S 	 • 

1F. 	BE Th(JE CCW( 
STE  ,i 

/ 

S • 	• 	

•• 	
I, 



A-36 COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT 

THE FIRST SCHEDULE 
(See RuIes3&4) 

I. PART-A 

Revised scales for posts carrying present scales in GrOup 'A', 'B', 'C & 'D' 
except posts for which d4fferen: revised scales are notified  separately. 

SL POSTI PRESENTSCALE REVISEDSCALE 
NO. GRADE (Rs.) (Rs.) 

1. 2. 3. 4. 

1. s-1 750-12-870-14-940 2550-55-2660-60-3200 
2. S-2 775-1 2-871-14-1025 2610-60-3150-65-3540 
3. S-3 800-15-1010-20-1150 2650-65-3300-70-4000 
4. S-4 825-15-900-20-1200 2750-70-3800-75-4400 
5. S-5 950.20-1150-25-1400" 3050-75-3950-80-4590 

950-20-1150-25-1500 
1150-25-1500 

6. S-6 975.25-1150-30-1540 - 3200-85-4900 
975.254150..30-1660 

7. S-7 1200-30-1440-30-1800 4000-100-6000 
1200-30-1560-40-2040 
1320-30-1560-40-2040 

8. S-8 1350-30-144040-1800.50-2200 4500-125-7000 
1400-40-1800-50-2300 

9. S-9 1400-40-1600-50-2300-60-2600 5000-150-8000 

1600-50-2300-60-2660 

10. S-1 1640-60-2600-75-2900 5500-175-9000 

11. S-11 2000-60-2120 6500-200-6900 

12; s:12 2000-60r-23i)-75-3200 6500-200-10500 

2000-60-2300-75-3200-3500 

13. S-13 2375-75-3200-100-3500 7450-225-11500 

2375.75.3200-100-3500-125-3750 

14. S-14 2500-4000 (proposed new 7500-250-12000 

pre-revised scale) 

15. S-15 2200-75.2800.100-4000 8000-275-13500 

- 2300-100-2800 

16. S.16 2630/- FIXED 9000/- FIXED 

17. 	-' S-17 2630-75-2780 9000-275-9550 

18. S-18 3150-100-3350 10325-325-10975 

IQ S-19 3000-125-3625 10000-325-15200 - -' 	
- -- 	3000-100-3500-125-4500 

3000-100-3500-125-5000 
20, 	S-20 	3200-100-3700-125-4700 	 10650-32515850 

Py  #¼k STED T9 BE TR(J 

041/ 

(1, 

ANNEXU1t'A/ 
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27. 	if the name of any person 	enrolled on a State 	veterinary rotl 
 narnes 

register is removed therefrom 	in pursuance of any 	power conferred from  the  

under this 	Acts  the 	Counoil shall 'direct the removal 	of the name ldiaa vete- 

of such 	person from the 	Indian veterinary 	practitioners 	register. rary pracm- 
titiancra 
rcgistel. 

28 	Every person registered 	in the Indian veterinary practiLiners Pcrson 
on enrolled 

register 	shall 	notify 	any 	transfer 	of tho 	place of 	his 	residence or 
V 

(I)practice:töthe Council? and 	the ' State Veterinary Council within ninety 

;.;day& of: such 	transfer, 	failing 	which 	his 	right 	to 	pariCipate 	in 	the tilioner 

election'f: membe_ 	the_-Qe-u-nei1 	or - a Sate Veterinary Council rei'tet 	to  
notiy change 

'shall 	be liableto'be forfeited 	by 	rder of the 	Central 	Government 

either 	permanently or ,  for 	such 	pei 	d as 	may 	be 	specified 	therein. 
pracLicc. 

S 	
CHAPTER IV 

PRIVl?LEOIS OF REGISTERED VETERiNARY 
PRACTiTIONERS 

'29. 	SubjeCt"to 	the conditions and restrictions laid 	down in 	this Privileges 

Act, every person whose narno is for 	the 	time being borne on the of person" 
Will) are 

Indian veterinary practitioners 	registcr shalt be entitled 	according 	to 

Jiis 	qualificatiositO 	practise 	as 	a 	veterinary 	practitioner 	and 	to Indiazi 
recover, in due course of law in respect of such practice any expenses, 

,  other appliances 	or any fees 
veterinary 
practitionera 

charies jn'respect of medicamentS and register. 
to 	which .h 	may., be entitled. 

30. 	"No' person,. other 	than a 	iegisterc 	veterinary 	practitioner, Right of 
persons who 

1-It 
S 	 ' 	 ' 	

' 

(a) 	hold. office 	as veterinary physician 	or 	surgeon or any 
• 

are enrolled 
on the lndiam 
veieri,ortCY 

other like office 	 in Government or in any 

institution 	maintained 	by a local 	or other authority ; 

>-'b) 
Provided that the 	State 	Government 	may, by 	ordcr, 1'crmit 

a 	person 	balding a diploma or citi1icat.e - otv,cictlflar 	supervisor. 

stockrnafl 	or 	stock 	assista°t 	(by- whatever 	n.ttne called) 	issucd\' 
I 

by the 	Directorate 'of 	AnimaL 	Husbandry 	(by 	whatever namet 

called) 	g 	any 	State 	or 	arty 	veterinar 	jjJn_I,ndia. 	to 
an 	direction 	cf 	a 	registered ' 	rend, uder 	the 	supervision 

'terinarY' praCtitiofletr, 	vrrtrrwrcT " 

Exp ana 	.- 	tuor ye erinary services ' means the rendering 

j' of 	preliminary 	veterinary aid, 	jycçJnati 	. 	castration 	and 

4 d ess g_oLWQUpdS, and 	such 	othcr'tyPes of 0(t1TTtary 	nid 
I 

or' the 	treat'niflL..f 	sucl'iiiCfltS'Th5" the 	Stat'Go\'crnment 
'rnay,bynotifiCatiOflifl the Official 	Gazette, specify 	in 	the hchaIf 

(b) 	be 	entitled 	to 	sivn 	or 	authenticate 	a 	veterinary health 
certificate 	or any 	other 	certificate required 	by 	any 	law 	to 	be 

i siaed Or authentictel 	by a duly qualified veterinary practitioner; 

(d) 	be entitled 	to 	give 	evidcnce at 	any, inquest or in any 
• 	 ' 	cOurtof' law 	as 	an 	expert 	under 	section 	45 	of 	the 	Indian 

er 	relating to veteri 
of 1872 	'° 	 Evidence Act, i72, on 	any matt iiary'mcdiciiie. 
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5A/ 

IEXUI A" 
A-74 	COMPILATION OF FifTh CRNTRAL PAY COMMISSION IUPOI1 	 . I• 	

/ 
.. ... 

(1) (2) (3) (4) () 

7, RancOfficcr/Forest 140-40-190X0I]1.50-23(X) 500-175-9(XX) 104.0 
Itang&r 

8. Autc. Conservator of 2200-60-2300-EB-75-3200 6500-200-10500 104.10 

Forests 100-3500 7500-250-12000 

9 1izman 750-12.870-EB-14-940 2610-60-3150-65- 104.11 
3540 

Andaman and Nicobar Islands 

DIrectorate or Fisheries 

 Fisheries Devc1opnnZ 2000-60-2300-EB-75-3200 6500-200-10500 14.20 

Offica/Asstt Dir. 7500-250-12000 

 Scy 	.• 1200-30-1560-EB0-2040 4000-100-6000 104.21 

4500-125-7000 
5000-150-8000 

H 14 P1RntOTw2rn1-cim. 950-20-I150-EB.25-1400 4000-100-6000 104.22 

Mechanic 
Public. Works Department 

 Assit. Town Planner 

•  Assistant Shed Master 1 

11. Shed Master 

18. Overs 1 

I 	 Health Department 

19, Pharmacists 

F 

CX)0-60-2300-EB-75-3200 	6500-2(X)- 105(X) 104.23 

00-3500 7500-250-12000 

L200-30-1560-EB-40-2040 4500-125-70(X) 104.24 

1400-40-1800-EB-50-2300 5000-150-8000 104.24 

p50-20-1 150-EB-25-1400 3050-75-3950-80- 104.25 

4590 
4000-100-6000 

1200301560-EB-40-2040 4500-125-7000 104.28 

5000-150-8000 
5500-175-9000 

20. 	Uncmn.uzmMetCr 	950-20-1 150-EB-25-1 500 4000-100-6000 	104.29  

-Reader 	.. 

,//Forest Department 	 -i. 

80015010-EB20-1150 4000-100-6000 	104.30 

SeniorVeteriflary 	950201150EB-251400 4500-125-7000 	104.30 

- 	 Conipounder  
Dadra and Nagar Haveli: 

Health Departmet)t' 
. 	 164060-2600-EB75-2900 6500-200-10500 	104.32 

,Bio-CherfliSt 
Public Works Department 

Draughtsman OmdeI 	l400401800EB50-230O 5000-150-8000 	104.33 

2.5. 	Draughtsrnafl Gmde 11 	1200301560-EB40-200 4500-125-7000 	104.33 

104.33 
26' Draughtsman Grade III 950.201150EB25.1500 

4000-100-6000 

Lakshadweep 
Directorate of Health 

27. 	Ayuv0diCPhYIiCi$fl 	20006o.2300.5.753200- 8000-275-13500 	104,36 

100-3500 

LtSTEDT9 UE TRUE COPY 

/ 
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fr Li t I ne , wilt be. 	l lciui.'J (;o iv 'iii 	nied 	fci lttipP' s' 

ijg 	 I 	 -*le.  C'I 	P1,4 ?i 	11Y )',t1.1I f'ei I raj'i 

cjetai1ed 	jrintr on 	the qiubett hi%'e bre'n 	Irc'tat.et,I 	vtdo 	this t D. 

S 	 .. 	,- 	S 	. 	.:'. • I 	l.1•• 	-S 	. 	• 
5S5 	 • :. 	' 	••.' 	 . 	.• . 	• 

S. ,  
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1 •  

t'40 	Ptr'5tt) 	 I 	 .' 	DL3AR 	Record 
latter  
So rh 	i 	t_u 	Identity (:ir'i 	t 	 tuisl' 	':n' 	pr'oc(lQdLnc.4 

n.  

	

Sinut 	r 	 I;) 1i will I 	t 	• i t; 	4O 	of 	iaced 

p4'.. 	Th,ii 	identtty card wilt bt ttua ..iith ur 	iktfl'.j CPW 	Hop 

iLtttv,. 	 I  

	

Alice 	ihe Ca:ti-'. ot india U. 	' Jrd'I.i' ) 	Ho l'' datvd 	L) 

S 	1997 h.a 	uthoried rnd 4ll.t to p'1 iu r 	cIidiuc3 	 n 	area 

not coveçGd by. Central Govt Health Fchem. A urn ot 	10 per month 

tie 	a1le i 	uthorid to e.il 	ur.H priiriOr 	fr ceetin9 	th 

day ta :ia 	rn'd ep'?i that do n.t requi 	 ta1i 	n 

28. 	CSQ aciUty to i<—Assam Rifles Peronni. Thi. Lt: n-ta tkn up 

	

w th the 	vid 	1tt:r' No 	. I 	L.°.•';L 	Y M•r 	'?3, 	cr 

tentiS) 	C3D Cain and mt1 tj:i.tit;.' 	 .i 	'Lt)L 	';o 	Army 

	

t; 	 Ui t I 	 H' U4 	hn 	i1Tnd down 	oqr 

• propcvl 	vid 	thtr letter N 	k/'1/3Ni.. .1 1 dtd 2' 	 9. 	Not 

wtth5tant- rig the 	bo' , th i • c 	hc •: 	bri tjkn up oy th i 	Da 

t;ter N 	j/I—W/7 6Y' 	iated it hit 96 with MHA for 

conii'atiofl. 	The cutcO"i t 	 purwci. 

JUP  
Cong 

t .  

2. 	ThibUliCtLri brings out 	certain pa 	iii alice 	enttlemeflt 
	in 

additin 	o t 	ircti. 	ariier. and tILI' applic ab 1.ttY 	n 	As'øam 

flifle. 	It 	hi. 	 dr'id c;rtairi 	tddl 	j'.je 	of 	5th 	CPC 

anornali'. nd th 	ctic3n taken b1 thi 	)t' to rc:titythtfl. Tbi .  is an 

info_bullet in only and it hould not be csotnI 
	auth for 	 the 

iT.varOVt ........ouTdbe r'f to. 	
fi 

tT'LbeCrCUi4t0d to all a and when disped off by tho Flinis.try. 

). A copy of  this h&nd out will •bia 	
t prominent places and 

a\) 	pin'S e:pi 	of th c i'rct iObfl h cdr in th 	chain. 	Hindi 

verOn of this tett'?r is hir13 f'id •iepir 

(F 	iviat) 
l..t i:t 	 r 
AD (A) 	 I. 
for ,  1)G Aaji Rif lea 

•1 
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MN 	Al to 

II.l4Ulb/Stil CPC,/98/AI 1/ 

705550 Bh . 	sarar 
C,ovO!neflt ot Ift.la 
GrIh Mantra1-1't 
M1niitry oi !om3 Affir3 
MahanideshalaYc Assam RIIlOn 
DiLeCtOrat0 cenral 1sm 
Sliioflg - 793011 

' 	
March 93 

Govt of India 
Minis try of Home Af fai r3 

(PF.I) 
New DelhiOl 

IMPIiEM!T 

•I 

I ,  

SIr, 

1. 	
I am directed to invite Ministry'8 attentiOn to tho 

approved pay scale appearing at serial No. XXIV. (c) in part 

Be of  First Schedule 
of cCS(RP) Rule 1997, whereizi ttt* 

revised scale of certain 
ClnfltOfl categorY Ot 

staff have been epproved by the Govt as •und%tr 

Pr reVi 10  

stockman/ 	 . 9 50_20_1150-2 -  1 

compOUfld/ 	 iSOO/- pm 	 1. 
stock M3tt/ 

Animal 	
TO 	 1400 	

O60(/P' 

Husbandry ASStt/ 	1200301560  

Dresser 	 40_2040/ pm 

2, 	
It i submitted that thcr .a 	

31 sanct10nd j)0St- of 

veterinarY Field 	
jtant5 in this Force who have been 

allowed standard revised Scale with 0ffect from 01196 

re
plaCing the pre_rcVised scale as per pat 'A' 

O First 

Schedule of CCS(RP) Rule 1997 as under 

Qua lification 

or reCru - 
ue men 

vetriflarY (a) 97-25 	
Matric or 	4900

3200
/- r' 

-85- 

Field 	
115 0-EB3 C) equiVa ioxt  

S13taflt 	-i540/P" 	with 
Dipla 

(VFA) 	
in veterinary 
scieW° 

(b) 950.-20" 	
NOn_lflatric or 	

•3050-75 

1150EB25 	equiValt 	
395Q80" 

1500/pm 	
with certifi 	4590/-Pt 

cate in 
veterinary 
Science. 

•• .2/- 
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o 	
ri11 j 	jar 

• 	
eSjr,tj j :i 	

!j i o 	
no 	•L11c1u(j 	J 

s 	TI(;1tj),(j 
it 	 XXCV(r) in Pr 

• 	 - 	 irst SCh(3(u1e 	
p1e-1vi.,; 	

(-11 F'ild 	i s
in  

Cd1 	 j 	
tj 

rv13 	u 	c 
	

;hich 
have 	rijc 	

by j :.t:igle 	of s 0  4OiQj( (( ..)/  
C 	VF; 	of A-; 	J. 	.h'- 	fore 3hi-j 	i1 

H- 	 for the 	 rad 	
• 00 

4, 	I' L 	
'

Mini t 

	

. kindly cco3 dpprovj od 	 . to 	
On 1)1 

vs 	
Sodl. 	

Wj(j •,I: 
)_j.G 

iti f((1 	fl 	po 	o 	VE  fl r s 	
I'i(Jd 

)J1 	in 

n 	rii 	ir 	irrè)y 	Oljlr.(j 

Ycnr 

i: 	•t- 
or :)j r(()r th- 	1• A-  

-I 	

-- 	 H 

	

.: 	

• 
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Tle No. :. 705095 

1.1401 5/C_DUty/VF A/Mcd-4 

Mrhenideshrlmyn ssom 
DIrectorte Gtnercl Ausom Rifles 

Shillonci - 793011 

Aug 99 

Lir,t' 

List 'B' 

List ' C' 

List 'E' 

CHARTER or DUTIES OF VETERINARY riiji 
A55ISTANT 	ASSAM RIFLE 

Guide lines on chcrter of duties of VaterinnrY Fiuld 

Assistant Asanm Rifles is fwd hrnwith 7v pr fpp :tt for your 

neceSserY octian please. 

Pleose Flck. 

01 (Onc) shect. 

(R—RICe) 
CO! 

fl'puty tirectb±  

for DirectCrGCflCt' Ascrm flifl.i 
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fix 

( Fcf tn 	)JitI:ir(v. 

1.14015/C-flu ty/VI '/Min'.-4 

detcd 	AUQ 99 

CHARTE1 or bUT IC5 OF Vi;TER INARI F ILLD 
ASS ISTANT 	A5AM ftII LES 

1. 	Chr'rtcr f rutior. of Vr.tcrinr'ry Fild Af.rit.rnt rrt 
undcr :- 

( z) 	Rqulrr ncdicnl irltpccti'n Id hr. crnductr..d , 
enSure fitr.es c 	.nirnals, by thr. \I:ttr.innry 11r' 
!,ssit'nt onr pr'pr'r rccc'rd of such ir'pt.cti cri 	It.' 
rnnintr'intd. 	 r 

Ptqu1r.r mudierl r'xr'iiirntin -ni 	trr.tnwnt i'' l siCk 
,\nim.-'l 	h1d 	rt titt0) 1cm. 

(c) 	fluqiti -r m''r9.cr'1 	xzrtin't i ''i, qf 	trnrlr. 	'v;' 
in Driry frrm, Fcitjj try l'nrrn r1' 1  Piqqury t"rrn c1c in 

Brttr .linn. 

') 	V..tt.i inrry 	fit Jul 	/ 	,it;trist. 	'1w:y' 	itt, i , 'ift t tiy 	I I' 

nimirl trrnr;port whurl thry cr'rz'y i..'rr t  from ('flt I')nut 

rirlctth(r. 

I-, 

() 	Cxrminntion .f M)I (Mrnf rr li'tf)  

of 	rr.cd moot iuer to thc:; tr''pn 

(f) 	Vctc.rinory Field As1Strflt rnrUriS thct ( 
supplier by crntrrctor ro frah, of qind rvrTrq Rifl 

end weight of 12 cnqs is not b' iur, t'rt 5 CO 

mr 1  IvIriutl eqçi weiqhinq I.rnL^ I Iir.n 40. 	i. nrt hI' 

rccoptet!. 

(q) 	Vitcrinory hold MriSt'tflt -'190 inur..r 	h't P'ui 	v 

live iS hceltl'iy rind wiI nourihod. 
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NNEXU4/( 

Appendix 11 

Classification of Technical Posts into Various Groups 

GROUP I -FIljD/FARM TECHNICIAN 

I. Farm Superintendcnt 30. Seniur 011W Spcc isur 

Superintendent (Dairy) ii- Animal lIoue Keeper 
Dairy Farm Superintcndii 3'. I lorticultural Supervi%or 

... ranu Manager 33. Forester 

5. Dairy Manager 341  Senior Stockman 

A. Dairy Cattle Manager ..". Stockman 
Assistant Farm SupcinLcndcffl 30. vc.c;mary OIccr 

Assistant Superintendent 37. Senior Veterinary Assistant 

• Ja•i 	4 i.•m Mflgi  

U). Junior Garkn Suprtnieideu 40. 1.1shiliR Maic 

11. iunLor Manager  

Junior Supeshu'tcthknt 12. Trchnici Alant 

13. Assu. Farm Masiacl'int otier 43. iLwor 	iecniiiu"' 

14. Assistant Mnagr 44. Rice Production Training Assli. 

15. Field Officer 45. Agricultural Assistant 

16. Field Supervisor 46. Boanica! Assistant 

17. Assistant Field Assi.tant 47. xtension Assistant 

.118. Field Assistant 48. .intomoiogical Assistant 

19; Junior Field Assitaflt 49. HorticUltural Assistant 

20. Junior Field Assistant-cum- 50. Livestock Assistant. 

Curer 51. teteoroiOgicaL Assistant 

21. Curer 	. . 52. PhysiologiCal Assistant 

22. Fieldrnan 	.... 53. Plant Protection Assistant 

23. Senior Farm Assistant 54. Seed Exchange Assistant 

24. Senior Assistant (Farm) 55. Asstt. (Seed Production) 

25. Farm Assistant 56. Scnor Soil Assistant 

Junior Assistant (Farm) .26. 57. Stock Assistant 

27. Herbarium Keeper 58. Senior blocK ttsststaflt 

28. Herbarium Assistant 59. Field plantation & Store Asstt 

60. Junion Survey Assistanr 29 	Nursery Assistant 

* 

VVY 
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)I  ANNEXUPE.A[I3 

CENTRAL nMINIsTRATTVE TRTF3UNT\L, GUWT\HATI BENCH. 

Original Application No. 65 of 2002. 

Date of Order 	This the Uth Day of necemher,2 0 02. 

The Hon'ble Mr Justice D.N.ChoWdhurY, Vice-ChairmZ1). 

The Hon'bleMrK.K.Sharma, Administrative Member. 

Shri Sàraisam Manimacha Singh, 
Veterinary Field Assistant of 
Assam Rifles now posted at 

-- A.R.Thouba.l, a resident of Chingamakha Maisnam 
Leikai, Imphal West District, Manipur 	 . . . Applicaflt 

By Pdvocate Sri 

• 	 - Versus - 

1. Union of India, 
through the Secretary to the 

" 	
Government of India, 

• 

	

	s2\ Ministry of Home Affairs, 
ew Delhi. 

he Ministry of Finance, 
S" 
\. 
	through its Secretary, 

JGovt. of India, New Delhi. 
a 

3. The Director General, 
Directorate of Assam Rifles, 

shillong - 793 001  

• 4. The Deputy Inspector General, 
MP Range, Assam Rifles,,  

Imphal. 
-- 

5. The Commandant, 
7th Assam Rifles, 
T 	

...RespOfldeflts 
houbal.  

By SrLA.K.ChoudhurY, Addl.C.G.S.C. 

ORDER 

CHOWDHURY j.(V.ç 

The issue relates to •upgradatiOn of pay scale of 

Veterinary Field Assistant serving in Assarn Rifles to 

Rs.40006000/ 
in paritywith those other counter parts. 



Mr 	M Singh, learned counsel appeartng for the 

-- _____-P--- - applicant stated that the applicant was agitating the 

matter in different forums and failing to get any remedy he 

moved Ffth Court in Nrit 

Petition(Civil) No. 798 of 1999. FinaLly by order dated 

31.12.2002 the Writ Petition was disposed of directing the 

applicant to move the appropriate forum to seek his remedy. 

Herce this application before the Tribunal for redressal of 

his grievances. Mr Singh also pointed out to the reply 

submitted by the respondents in which it. was indicated that 

: .. 

	

	 the authority took a decision advising the tssam Rifles, to 

process the proposal of cadre restructuring of the post of 

'1  
Veterinary Field Assistants in the manner indicated by the 

Ministry, of Home Affairs in its communication . dated 

17.12.99. The relevant text of the said communication 

roduced below 

1 7f 	 (i) DD(Pers) BSF. has intimated that a 

-I-'-  . - 

	

	
proposal for cadre restructuring of 

Cc 
Veterinary staff is being processed by 
them. ITI3P is also processing the 

' 	 proposal 'on the same lines. Assam 

- 	'• 	Rifles was advised by' Dir.(Pers), MIIA, 

1 	' 	 to process . the proposal for cadre 
-- .-.. ---' 	 restructuing of the post of VFA. 

To 	maintain 	uniformity . in 
education,il qualification and pay 
scales as recommended by the Fifth Pay 
Commission, Assarn Rifles was advised to 
process the proposal in consultation 

similar proposal on uniform lines is 

Th/ 

	

	

with the BSF and ITBP, so that a 

formulated. 

As the posts of Veterinary stff 
in BSF and ITBP are combatiseci while in 
Assam Rifle,s VFTks are civilians, to 
maintain the uniformity in the rank 
structure, Assam Rifles were advised to 

• . 	 ' propose the combatisation of these 
posts as wefi. 

A, 'LSTED TO BE TRUE CQP'' 
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OP,  

-3- 

• (iv) 	Since 	the 	matter 	is 	already 
subjudice, any decision for upyrac3ation 
of pay scales in '\ssam Rifles can he 
taken after finalisaLion of the Court 

-. 	 case." 

ij4t-r -ea 	4—cuuTr..eI"för th-'ap.iica'nt has also 

drawn 	our 	attention to 	t -ie 	communi.cation 	sent by the 

Ministry of Home Pffairs dated 31.3.1998 	indicating its n1nd 
- 

i. 'f 	implementation 	of upgraaH'on 	of 	the, 	pay scale of 

inary 	Field 	assistants in 	the 	I\ssam 	Rifles. The said 

communication 	clearly indicated 	the 	decision of the 

' 	.ithority for revising the 'pay scale. 

' V•" All 

•,' H 

.2. 
51 

ti1:e tT" 

3. 	we have heard Mr .M.Singh, learned counsel for the 

applicant and also Mr .K.Choudhury, learned ddl.C.G.S.C. 

for the respondents at length. Considering the facts and 

• circumstances we are of the opinion that the matter requires 

no further adjudication from our 'end. The Government-has 

taken a decision in principle and in view of the pendencyof 

the Court proceeding the authority did not take any step for 

implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this applicati')r' with 

a direction on the respondeflt; to implement the undertaking 

as expeditiously as possible 1  preferably within a period of 

three month's from the date of receipt of this order.. 

The application thus stands disposed of. There shall, 

owev7y be no order as to costs. • 	. 

-- 	
S.. 	 • 	

-........ 

	

- 	

Sd/VCE'C1EflA 

-- 	, 	o.i" 	, 	..'-' 	 . . 	(,) 
• 	SeC 	•,44A 	•, 

c.A' 	 • 	 • 

_ 
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ANNEX 	A 

Tele No. 705075 	 Mahanideshalaya Assarn Rifles 
Directorate General Assam Rifles 
Shillong-79OOi 

A/Pers-Pay & Alice! 2001 	 24 Apr 2001 

List: A 
B 

F 

PROGRESS ON PAY ANOMALIES CASES 

Ref pt 26 (q) of min of AR Cdr Conf Mar 2001 fwd vide this Dte letter No, 

1.10'11/11/2001.G(SD)112 14  dt Ii Apr2001 

Progress on pay anomalies proposal are given in the succeeding paragraphs for info. 

Rankand Pay_Combatant Cik. To bring parity in ranks and pay with other CPOs, a 
case was taken up with MHA during 1997. After protracted correspondence and several 
mtgs held at MBA it has now been decided that entry grade of Stenos and 

combatant  As 

would be ASI (WO in AR) and' Hav/Clk respectively in the scale of pay Rs. 4000-6000/- and 
Rs. 3200-4900/- in all CPMFs. This entry grade will be applicable to the new entrants only 
and the existing staff in the Steno and ministerial cadre will continue to wk in the same level 
where they are at present. This Dte has further taken up a case with MHA that unless the 
existing cadre in redesignated one step up, the new policy cannot be implemented in AR. 
MI-lAs decision on the matter is still awaited. 

Rank and Pay of Tech Cadre. 
.Pers of RM, Dtmn, Pharma and Compounder of AR 

with the same intake QR for rectJremuSteratiofl are given the tic of Hay whereas their 
counterpaitS in other CPOs are given ASI. The MBA had asked to submit proposal 
indicating cadre to cadre comparison with BSF where the rk of AS! is available in other tech 
cat also along with fin implication. The proposal along with fin.. implic3tiOfl has been 
submitted to MBA and the case is lying with MOE for approval. 

AnomalviflPay_of Tdji 
There are nine cats of tdn of AR such as Cook, Carp, WM 

etc are being given less pay than their counterparts in other CPOs. Case was taken up that 
MI-IA has decided the following pay scale for all CPOs. 

Rfh cook, washerman Barber, 	
Rs. 2610-3540/ 

Carpenter, EBR, Tailor & Painter. 

Bin WC & Safai 	
Rs. 2550-3200/ 

The fin implication along with restructuring' proposal is being fwd to MHA for 

approval it has also been decided by 
the  MHA that the provision for remusteratiofl in Pin 

(GD) from above cats will be made in RRs. 
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6. 	Revision of Pay scales of Bony Rk of Nb Sub. A1er: declaration of Sthe CPC 
report. .Arny has enhanced Rs. 100!- of addl element of pension to NCOs granted hony rk 
of Nb Sub on retirement from Rs. 30/- wef 01-01-96. On the similar line a case has been 
taken up with MTIAfor enhancefrient of ex- AR Hony NCOs. The case is lying with MOF 
for consideration. 

Implementation of Upgraded Pay Scale from 01-01-96 for the Post of VFAs In 
J'5th CPC the post of VFA and equivalent grade in other org has been revised by a ingle scale 

of Rs 4000-6000/- a case has beenjaken up with MIHA toaccord approval for 
implementation of revised scale to the post of VFA in AR Case is under prog 	I 

8. 	Anomaly in Pay ScaleofCivfltmn. Dtmn in AR drawin8 scale of pay aspér part A 

of l Schedule of CCS (RP) Rules 1997 In 
5th  CPC dtmns of other orgs has been gtd Part B 

of I Schedule of CCS (RP) Rules 1997 i.e., Rs. 5000-8000/- Case has been taken up with 
MHA for applicability of' part B Scale to AR dtmns wef 01-01-96. The case is under 

consideration with MOF 

9 	Admitting Revised Scale toTeaching Staff as per Part,B of 18t Schedule of Ci 

(RP) Rules 1997. A proposal has been taken with MHA for admitting the Part Scale of 

CPC to teachers of A.R. Case is under consideration with MIHA. 

4 ( Satendra Kumar) 
Col 
DD(A) 
For DG Assam Rifles 

0. 

Copy to 

List 'D' 

List 'F' 

TTE TO T4U CcW 

Malik 

1 


